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Shri Alagesan: That has been suffi-
clently explained in the main answer.
They will go to various places where
we shall have our refineries, examine
the possibilities of establishing petro-
chemical projects and then make an
assessment.

Shri P. R. Chakraverti: May I
know whether Government have
worked out the financial involvement,
and if so, the extent thereof?

Mr. Speaker: That would be known
after the report is received,

Shrl Kashi Ram Gupta: May I know
whether the collaboration with Japan
will be on Government level or
with private enterprise in Japan?

Shri Alagesan: This delegation con-
gists of representatives of private in-
dustries in Japan.

Shri Indrajit Gupta: May I know
whether any offers were ever re-
ceived or invited for collaboration in
this fleld from any other countries
which are experienced in petro-che-
mical industries, or there is any spe-
cial reason why we went in for Japa-
nese collaboration?

Mr. Speaker: The
should appreciate that
dealing with a particular
only ...

Shri Indrajit Gupta: I want to
know whether there are any special
reasons why the Japanese offer has
been more to our liking?

Shri Alagesan: We have been hold-
ing talks with various parties in Ame-
rica, in UK etc, But no definite con-
clusions have been arrived at as yet.

Dr. Ranen Sen: It was reported ear-
ler in this House that negotiations
were going on with a French firm.
May I know how far that has ad-
vanced?

‘Mr. Speaker: The French firm is not
relevant to the main question.

Shri Oza: May I know wheth?r
Government have taken a fina] deci-

hon. Member
we are here
country

SEPTEMBER 30, 1964

Oral Answers 444
sion about which of the petro-che-
mical industrieg will be in the public
sector and which will be in the private
gector?

Shri Alagesan: That will take some
time, The whole thing is under exa-
mination,

Shri Li'adhar Kotoki- Did this dele-
gation examine the question of setting
up petro-chemical jndustries based on
natural gas produced in the Assam oil
fields?

Mr. Speaker:
round,

They are touring

Shri Alagesan: I am afrnid they
will not be visiting Assam. They will
go to other places like Koyali, Bombay
etc,

Shri Ramanathap Chettiar: Did the
Japanese delegation discusg the ques-
tion of equity participation 'in our
petro-chemical industry or is it only
lending money by way of yen credit?

Shri Alagesan: 1 would submit that
we have to await the report.

ot oo fg ¢ ¥ ¥ Ao
o= fed fag e awr wfafafe
wEe | @ g, T oy St gl
FioT ¥ forqem woar @ T g ?

frmm Wk wmw W@
(o g wfae ) @ @ it
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99T, gAY I9HT @ra fear oo
ag st et Er At v 99 o faE
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House Collapse in Delhi

*479. Shri S. M. Banerjee: Will the
Minister of Heme Affairs be pleased
to state:

&) whether his attention has been
drawn to the news regarding the col-
lapse of a double-storey building in
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the morning of 12th July, 1964 in
Delhi resulting in death of ten per-
song and injuries to six persons;

(b) if so, whether any enquiry has
been made; angd

(c) if so, the findings thereof?

The Deputy Minister in the Minis-
try of Home Affair¢ (Shri L. N.
Mishra): (a) Yes, Sir.

(b) Yes, Sir.

(c) It was found that the house had
outlived its life, that the walls of the
house were built with lakhorj bricks
in mud. The Engineers of the Corpo-
ration expressed the opinion that due
to heavy anq incessant rains, water
had seeped through the brick-in-mud
walls and precipitated their collapse
and along with them the floor and the
roof.

Shri S. M, Banerjee: Is it a fact that
house-owners, specially ot Delhi, do
not repair their houses for years to-
gether with the result that the condi-
tion of the houses has become worse?
If so, would Government take any
action against them and compel them
to repair or renovate them?

Shri L. N. Mishra: There is a spe-
cfal provision in the Delhi Municipal
Corporation Act, sec. 348 under which
there is a machinery to &itend to that.
The overseer inspects those houses
and reports to the Assistant Engineer
and Executive Engineer. Action is
taken. Thev are asked to revair the
houses: if they do not, the Corpora-
tion on its own repairs the houses.

Shri S. M. Banerfee: Is it a fact that
apart from private houses, many
houses in colonies like Minto Road
anq other places are beyond repair.
These gvernment quarters have not
been renovated by Government and
the occupants have been asxed to stay
at their own risk. Will a census of
such houses be taken and repair work
started?

Shri L. N, Mishra: I cannot say
about particular houses, Lt there are
genera] instructions.
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Mr. Speaker: The questivn was
about a particular house,

Shri S. M. Banerjee: It arizes out of
that. Othewise, many houses will col-
lapse every day.

Mr. Speaker: Then he ought to have
put the question differently.
shd: s v qt &
RO 7 Ak TraT foar o
frrer o wifaw 7 Y, wife ag firch
ararqr ?

sft Wo 10 faw : 7z W §
s MafaaT ¥ 3T 91 g wmh
R § fawmmg WY &Y Y, ¥few
9 qg WETH AT T AT TET, T ITHY
T ar e T

ot frraromer : & ag s
=g § e 9 gw gree @t o) foad
SN T AT FTHTT A ITH) §S qgrIQr
&g ?

st ®o wyo firsr: oY g, I
qi= qfs @ STaT & & fear v
Shri Shinkre: As the protlem of
repairs to old houseg is applicable to
practically every urban place in the
country so much so that during the
monsoon there are so mary casual-
ties, will Government consider this
question on an all-India basis and
enforce some legal enactment to pre-
vent such collapses during the mon-
soon?

Mr. Speaker: How is it possible to
cover that under thig question?

st areft : wow wERE, W
qEifeama qEws & 7o § A< et
gre ferdy g€ &, 9 fredy & e fic
Q@ § O ST N A X § W
I IR § goe @ o 8, wife
N ag ¥ A d§ o
t?
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Moo AT fawy : T FAW A
TF G WHH & I § 97 | Jg aF
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T qEEW Het 3 IW, 1964 F
aritfeq W @&T 146 & IAX F
Ty ¥ g% T AT FAT FG %
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